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TATA POWE RCOMP AN Y LT D. Appel | ant (s)
VER SUS
RELI ANCEENERGYLTD & ORS. Respondent ( s)

(with appln(s) for stay and clarification of court’s order dated 28. 08 . 2 0 0 6 and
intervention and with office report)

th CANo. 31010o0f 200 6 (with appln(s) for stay and office report)

W s
CAN. 3467 o0of 200 6 (with appln(s) for stay and office report)
CAN. 3466 o0of 2006 (with appln(s) for stay and office report)

Date: 05/ 12/ 2007 These Appeals were called on for hearing today.

CORAM :
HONB L E MR JUS T ICE ASHO K BHA N
HONBL EMR JUSTICEALTAMASKABI R
For Appell ant(s) M. I gbal Chagl a, Sr.Adv.
in CA2898/ 2006 M. Jan a k Dwark ad a s, Sr. Adv.
&CA3101/ 2006 M. Darius Kh a mb at a, Sr.Adv.
M. Shrik a nt Doijode, Adv.
Ms. Ruby Si ngh Ahuja, Adv.
Ms. P r achi Goel, Adv.
Ms. Soni a Nigam Adv.for
M s Mani k Kar a n j aw al a, Adv.
In CA34 6 7 &34 6 6/ M. Jay Savla, Adv.
20 0 6 Ms. Reena Bagga, Adv.for
Ms. Rak hi Ray, Adv.
For Respondent (s) M. K K V e nugopal, Sr.Adv.
For RR- 1 inall M. J. J. Bhat t, Sr.Adv.
CAs Ms. Anjali Chandurk a r , Adv.
M. Syed Naqvi, Adv.
Ms. Smieetaa |nna, Adv.
Ms. Haripriya, Adv.for
M. Rajesh Ku ma r , Adv.

M. Sushil Kar anj k ar , Adv.for
M. Ravindr a Kesh avr ao Adsure, Adv.
Ms PPH Par e k h & Co.(Not present)

for applicant in M. A P. Mayee, Adv.

A9
-2
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Resu nming his argunents at 1 0. 4 5 a.m, M. Chagla, senior advocate
appeari ng for Tata  Power Conpany Ltd. (the appell ant in CA

No.

2808/ 2006 &3 101/ 2006) , concluded at 1 1. 4 0 a.m whereafter M. J ay
Savl a, Adv. appearing for appellant in Civil Appeal No.3 46 6/ 200 6 made



his submssions till 1 2. 05 p.m Then, M. K K . V en ugopal, Senior advocate
appearing for Reliance Energy Ltd. started addressing the court and was
on his legs till the court rose for the day.

The matter remai ned part- heard.

(Subhash Chander) (Parveen Kr. Chaw a) (Kanw al Singh)
Court Master Court Master Court Master
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